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Year Funds released (R in lakh)
2009-2010 5513.13
2010-2011 8034.48
2011-2012 8316.15
2012-2013 2698.44
2013-2014 4153.07

OBC reservation in Central universities

51. SHRI DEVENDER GOUD T.: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether it is a fact that implementation of OBC reservation policy in respect
of teaching and non-teaching posts in Central universities, particularly in the University

of Hyderabad, has been overlooked;

(b) ifso, the details thereof, year-wise and the roster points in the format prescribed
by DoPT;

(c) whether any representation on this matter has been made by Members of

Parliament and others to rectify the anomaly in the reservation policy; and
(d) if so, the remedial measures taken to rectify the anomaly?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (PROF. (DR.) RAM SHANKAR KATHERIA): (a) and (b) No, Sir. The
Central Universities including the University of Hyderabad under the Ministry of Human
Resource Development are following the Government of India reservation policy for
OBC’s in recruitment in both teaching and non-teaching posts. The Central Universities
are following the roster of Government of India as available on the website of Department
of Personnel and Training (DoPT), Ministry of Personnel, Public Grievances and Pensions
(http://persmin/nic.in/DOPT/Brochure Reservation SCSTBackward/Chapter 05.pdf).

The details relating to number of vacancies, year-wise and post-wise in non-teaching
and teaching cadre, in the University of Hyderabad relating to OBC reservation are given

in Statement-I and Statement-II (See below) respectively.

(c) and (d) Yes, Sir. Some Hon’ble Members of Parliament have forwarded one

representation of a candidate who was not selected for a post of Assistant Professor in the
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Department of Telugu of the University. University of Hyderabad has reported that the
selection of candidates was based on the merit amongst the interviewed candidates who
applied and the said candidate, who is frequently representing, was found to be below
average. The said candidate has subsequently filed a case in the Hon’ble High Court of
Andhra Pradesh and the matter is presently sub-judice.

Statement-I

Non-teaching posts

Year  Post-wise number of Nos.  Vacancy, Name of person
vacancies reserved for filled if any
OBCs

1 2 3 4 5

1994  Nil - - -

1995  Nil - - -

1996  Nil - - -

1997  Junior Office Assistant -01 1 0 (1) J. Anand
Stenographer - 01 1 0 (1) S. Sujatha

1998  Nil - - -

1999  Nil - - -

2000  Nil - - -

2001  Nil - - -

2002  Assistant Librarian-01 1 0 (1) M. Pomal Rao
D-4 Mazdoor-01 1 0 (1) J. Paskaleena

2003  D-4 Mazdoor - 01 1 0 (1) R.Narsimhulu

2004  Nil

2005  Deputy Registrar - 01 1 0 (1) C.N. Verma
Programmer - 01 1 0 (1) C. Satya Srinivas

2006  Assistant Registrar-01 1 0 (1) Sadik Hussain
Junior Office Assistant-11 11 0 (1) G. Vigneswara Rao

(2) G. Narsimulu
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1 2 3 4 5

(3) B. Narasaiah

(4) D. Leelavathi

(5) M. Jagadish

(6) C. Prakash

(7) B. Venkateswara Rao
(8) P.M. Basha

(9) A Sailu

(10) T.Paramathama
(11) Md. Ayub Moiuddin

Junior Engineer-01 1 0 (1) N. Nagaiah
Helper Cook-04 4 0 (1) Yadagiri
(2) Rajendra Rao

(3) C. Venkatesh
(4) B. Yakaiah

2007  Junior Office Assistant-06 6 0 (1) Lakshmi Padmaja
(2) B.Mohan
(3) S.Tirupathi
(4) Vijay Kumar Yadav
(5) Y. Venkata Rao
(6) A. Achutha Rao

Staff Nurse-01 | 0 (1) B. Manju Bhargavi

Junior Engineer-02 2 0 (1) M. Narasimhulu
(2) V.Venkatesh

Junior Lab Assistant-02 2 0 (1) A. Kiran Kumar

(2) Syed Thurabuddin

Hospital Attendant-02 2 0 (1) Raju
(2) Rajanesh M.
Laboratory Assistant-03 3 0 (1) Durgesh Kumar Singh

(2) Ch.Venkateswara Rao
(3) S. Satyanarayana

Library Attendant-03 3 0 (1) N. Dayakar
(2) B. Rajeshwar Rao
(3) K. Madhu
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1 2 3 5
Deputy Regisrar-01 1 (1) Ashish Rastogi
Assistant Registrar-01 1 (1) Abhishek Kumar
Programmer-01 1 (1) P. Veerasekhar
2008  Driver-03 3 (1) K. Vishnu
(2) K. Venkatesham
(3) K. Ramesh
Helper Transport-01 1 (1) D. Somnath Kumar
Data Entry Operator-02 2 (1) R. Suneetha
(2) A. Atchutha Rao
D-4 Mazdoor-02 2 (1) M. Bhanu Prakasham
(2) M. Umakanth Rao
2009  Junior Office Assistant-01 1 (1) M. Ramesh
2010  Scientific Officer-01 1 (1) Monica Kannan
Jr. Technical Officer-01 0
Junior Engineer-01 0
Senior Assistant-01 0
Technical Assistant-01 0
Stenographer-02 0
Mess Supervisor-01 0
Jr. Technician (Turner)-01 0
Junior Lab Assistant-02 2 (1) M. Prasad
(2) Arundati M.
Junior Library Assistant-01 1 (1) M. Madhu
Laboratory Attendant-01 1 (1) P. Krishna
Library Attendant-01 0
2011 Nil
2012 Nil
2013  Deputy Registrar 01 (1) C. Venkateswar
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Statement-IT1
Teaching posts

Year  Post-wise numbers Nos. Vacancy, Name of person
reserved for OBCs filled if any

2008  Assistant Professor - 09 03 06 (1) Dr. M. Venkataramana

(2) Dr. Radheshyam
Maurya
(3) Dr. Rosina Nasir

2009  No recruitment was held - - -

2010  Assistant Professor - 21 12 09 (1) Mr. N.Naveen Kumar
(including 6 unfilled OBC (2) Dr. Suvashisa Rana
positions pertaining to (3) Ms. K. Parameswari
year -2008) (4) Dr. Md. Zahidul Haque

(5) Dr. Insaf Ahmed
Qureshi
(6) Dr .G.Ramesh
(7) Dr. G.B.Madhubabu
(8) Dr. J. Atmaram
(9) Dr. PK. Ratheesh
Kumar
(10) Subjudice
(11) Subjudice
(12) Subjudice (Court case
pending in High
Court of A.P.)

2011  Assistant Professor-9 02 07 (1) Dr. Rajani Kanth
(These are unfilled (2) Dr. G. Srinivas
positions of year -2010)

2012  Assistant Professor-9 01 08 (1) Dr. Mohan Namdev Ch

2013 Assistant Professor-9 09 Under process

Regulation of standards of higher education

DEVELOPMENT be pleased to state:

the standards of higher education in the country;

52. DR. CHANDAN MITRA: Will the Minister of HUMAN RESOURCE

(a) whether Government proposes to set up an independent authority to regulate



